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405/461 00 09 02
405 00 08 06
404 00 00 10
363 00 11 86
364 00 00 64
365 00 05 38
362 00 02 46
366 00 02 68
367 00 07 30
368 00 02 56
355 00 01 92
369 00 01 00
354 00 06 26
353 00 02 82
351 00 00 52
352 00 01 40

340/444 00 00 20
340 00 11 22
344 00 03 44
341 00 03 22
335 00 03 98
334 00 05 95
270 00 02 45
333 00 01 52
256 00 00 70
330 00 00 45
332 00 06 90
260 00 00 16
307 00 03 96
289 00 01 80
288 00 00 42
290 00 04 22
287 00 01 48
282 00 07 34
292 00 01 90
293 00 04 48
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294 00 03 20
296 00 01 64
ZFeror AR 1465 00 00 28
1334 00 16 86
1327 00 03 76
1332 00 00 10
1335 00 09 42
1331 00 04 92
1336 00 09 98
1232/1415 00 01 45
1222 00 05 86
1223 00 02 68
1220 00 05 65
1225 00 03 05
1219 00 01 74
1097 00 05 08
1213 00 00 10
1106 00 04 92
1107 00 01 56
1105 00 01 78
1099 00 03 85
1100 00 02 85
1094 00 02 06
1093 00 04 22
1091 00 04 66
1087 00 00 75
1088 00 02 08
1089 00 01 46
1086 00 01 38
1085 00 02 65
1084 00 02 22
1090/1484 00 03 94
1083 00 00 98
1078 00 03 24
1044 00 08 02
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1045 00 04 40
1049 00 03 10
999 00 05 62
998 00 05 55
1001 00 00 14
1002 00 02 72
997 00 02 66
960 00 15 68
918/1468 00 07 92
917 00 10 66
815/1474 00 15 34
815 00 09 88
817 00 04 26
816 00 06 68
818 00 06 28
863 00 02 28
819 00 03 58
820 00 03 48
821 00 00 60
822 00 03 32
824 00 01 30
823 00 08 08
350 00 02 85
349 00 04 10
346 00 03 58
347 00 02 32
331 00 02 54
330 00 03 18
321 00 02 34
329 00 04 98
323 00 00 62
326 00 01 20
327 00 04 30
328 00 04 56
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RIERIEN) 1037 00 05 36
1039 00 03 56
1039/1145 00 03 26
1040 00 02 55
1041 00 05 54
1044 00 04 06
1045 00 11 60
1047 00 04 56
1048 00 03 84
1029 00 04 20
1028 00 03 22
1018 00 04 16
1017 00 02 42
1016 00 03 28
1014 00 06 82
1015 00 10 72
921 00 00 72
920 00 06 78
922 00 01 30
910 00 00 92
901 00 03 24
902 00 03 44
900 00 01 92
899 00 04 85
898 00 02 16
895 00 03 52
894 00 03 58
893 00 03 12
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886/1170 00 01 68
qefeT 2073 00 10 40
2074 00 02 78
2072 00 08 30
2031 00 13 88
1629 00 02 12
1318 00 00 56
1317/2103 00 00 10
1319 00 05 96
1320 00 02 20
1378 00 09 38
1377 00 02 30
1384 00 00 10
1385 00 07 64
1386 00 02 22
1399 00 04 920
1398 00 08 75
1397 00 08 74
1188 00 03 98
1189 00 06 85
1187 00 06 40
1186 00 03 92
1185 00 02 00
1183 00 01 94
1184 00 03 68
1181 00 00 26
1180 00 05 62
1179 00 01 26
1178 00 03 52
1175 00 00 60
1150 00 02 12
1147 00 00 15
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1148 00 04 62
1149 00 02 92
1141 00 01 38
1142 00 02 00
1143 00 00 22
1140 00 01 76
894 00 01 85
893 00 04 58
892 00 03 06
891 00 00 38
873 00 04 12
872 00 00 75
871 00 05 68
874 00 02 36
863 00 05 35
864 00 02 90
865 00 02 60
835 00 04 62
834 00 03 00
833 00 02 26
832 00 01 56
830/2153 00 00 44
837 00 02 06
809 00 10 48
782 00 11 18
785 00 03 90
786 00 01 80
787 00 02 26
781 00 06 82
773/2118 00 01 02
367 00 03 06
366 00 05 54
364 00 01 78
368/2089 00 00 10
363 00 03 02
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362 00 03 38
361 00 01 68
128 00 00 82
366 00 00 38
131 00 06 60
132 00 03 98
133 00 02 12
134 00 07 40
135 00 00 10
136 00 03 34
137 00 03 34
129 00 04 18
145 00 18 56
147 00 00 90
148 00 04 10
149 00 11 88
151 00 03 40
152 00 06 78
152/439 00 01 58
159 00 01 42
162 00 02 24
163 00 02 60
164 00 02 12
165 00 03 74
37 00 07 42
37/434 00 02 36
45 00 05 34
44 00 03 52
46 00 05 20
43 00 00 12
47 00 04 98
48 00 00 60
50 00 01 38
36/433 00 00 54
49 00 05 22
35 00 04 56
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33 00 15 34
31 00 00 48

60 00 00 66

30 00 00 10

23 00 04 88
23/431 00 00 85
22 00 02 60

25 00 00 40

24 00 02 22

9 00 00 18

10 00 01 55

11 00 00 15
EREad 2837 00 10 50
2554 00 24 42
2488 00 02 34
2487 00 07 78
2490 00 01 00
2508 00 00 72
2492 00 09 87
2507 00 00 62
2506 00 03 21
2501 00 04 10
2502 00 00 64
2504 00 05 54
2503 00 00 82
2500 00 03 48
3841/3858 00 01 30
3836 00 07 50
3836/3944 00 03 80
3821 00 19 34
3822 00 06 02
3818 00 12 92
3820 00 01 92
3819/3943 00 05 08
3819 00 01 26
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3807 00 00 42
981 00 11 52
980 00 09 96
979 00 03 75

968/3870 00 06 00
978/3871 00 05 48
974 00 01 28
972 00 05 28
970 00 05 48
971 00 07 72
959 00 02 95
491 00 37 40
496 00 08 50
498 00 31 95
958 00 00 94
716 00 11 35
691 00 00 28
692 00 00 62
699 00 02 80
697 00 02 85
696 00 00 10
698 00 07 46
664 00 19 60
665 00 07 26
643 00 04 64
645 00 03 08
646 00 02 96
647 00 01 80
648 00 01 40
662 00 04 64
652 00 00 58
653 00 11 14
657 00 01 60
621 00 10 70
589 00 01 78
587 00 02 38
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586 00 00 92
585 00 03 85
584 00 02 20
583 00 03 64
582 00 05 95
581 00 02 16
593 00 02 08
580 00 03 90
579 00 00 36
577 00 03 55
576 00 03 76
575 00 02 80
T 1640/4563 00 05 64
1641/1714 00 00 20
1640 00 09 12
1639/4561 00 03 48
1639 00 01 70
1638 00 00 64
1637 00 02 74
1506 00 07 06
1507 00 01 22
1505 00 07 50
1495 00 00 32
1494 00 07 06
1493 00 00 10
1483 00 03 30
1482 00 02 66
1481 00 03 56
1480 00 02 26
1479 00 02 38
1478 00 03 16
1477 00 03 42
1476 00 03 74
1475 00 02 44
1474 00 06 72
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1467 00 03 56
1468 00 10 66
1470 00 06 45
1393 00 02 86
1394 00 05 78
1395 00 00 20
1396 00 02 00
1398 00 03 44
1397 00 08 10
1142/4378 00 13 22
1132 00 00 36
1140 00 00 10
1141 00 03 96
1124 00 03 70
1142/4379 00 02 96
1149 00 04 28
1150 00 05 06
1153 00 00 92
1118 00 03 36
11562 00 02 10
1096 00 05 04
1117 00 01 00
1105/1720 00 06 86
1106 00 01 70
1105 00 05 30
1104 00 00 28
1103 00 00 50
1097 00 03 44
1717 00 01 90
647 00 02 56
652 00 00 88
644 00 00 60
653 00 18 40
655 00 03 04
643 00 09 18
656/4302 00 01 44
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656/4301 00 00 26
656 00 04 78
642 00 01 38
641 00 04 74
345 00 06 14
344 00 06 06
313 00 01 32

310/4265 00 04 70

311/4266 00 00 46
310 00 13 22
318 00 00 30
308 00 01 20
306 00 13 96
224 00 00 48
321 00 02 26
223 00 01 42

93 00 08 74
94 00 09 94
86 00 07 70
97 00 02 04
98 00 13 50
81 00 04 20
80 00 05 64
79 00 02 10
75 00 05 36
74 00 06 38
73/350 00 01 04
73 00 00 65
72 00 00 60
68 00 01 92
69 00 03 72
71 00 00 12
70 00 05 12
50 00 19 02
43 00 03 12
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47 00 05 12
46 00 04 30
50/4217 00 04 02
44 00 05 44
38/360 00 04 02
38 00 04 48
54/4218 00 07 68
55 00 01 22
3064/3680 00 02 14
3061 00 04 14
3062 00 01 96
3060 00 04 65
3059 00 05 92
3058 00 08 66
3057 00 00 10
3054 00 01 38
3053 00 04 46
3052 00 05 62
3048 00 02 58
3047 00 11 44
3044 00 00 82
3043 00 01 64
2986 00 12 30
3042 00 00 96
3041 00 00 92
29087 00 10 46
3040 00 09 16
3039/4564 00 07 56
263 00 02 50
264 00 00 46
260 00 03 50
262 00 06 72
261 00 10 42
244 00 01 28
251 00 01 56
245 00 05 34
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248 00 00 92
247 00 03 22
249 00 00 20
246 00 03 52
240 00 00 94
220 00 18 40
180 00 07 56
187 00 00 12
186 00 00 75
182 00 03 95
181 00 03 98
173 00 06 68
175 00 04 88
174 00 05 52
145 00 06 45
144 00 03 72
29 00 04 86
30 00 03 22
28 00 05 15
27 00 15 56
ELE 694/772 00 05 44
336 00 00 80
468 00 01 58
473 00 20 30
472 00 08 28
471 00 14 40
476 00 00 44
459 00 14 64
458 00 01 68
447 00 01 32
459 00 02 00
450 00 00 40
448 00 04 12
451 00 04 24
452 00 02 94
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453 00 03 75
2522 00 04 92
2523 00 09 62
2516 00 06 82
2500 00 00 45
2499 00 04 58
2501 00 02 32
2497 00 02 02
2498 00 05 60
2494 00 15 74
2493 00 19 62
2478 00 01 26
2477 00 00 68
2474 00 06 08

2473/2559 00 03 78
2473 00 01 50
2472 00 03 40

2473/2556 00 01 40

2473/2555 00 02 10

581 00 03 08

580/649 00 00 18

577 00 02 34

579 00 05 25

578 00 02 62

578/657 00 03 90

575 00 00 40

572 00 10 38

571 00 01 68

565 00 02 88

560 00 01 74

564 00 01 28

561 00 04 40

562 00 00 30

554 00 01 08

557 00 02 42

555 00 02 75
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556 00 03 56
548 00 03 74
530 00 03 60
531 00 04 64
546 00 08 80
139 00 01 64
544 00 06 68
543 00 05 38
142 00 01 20
143 00 00 75
144 00 03 40
85 00 01 76
145 00 33 42
78 00 00 20
76 00 03 42
43 00 00 20
24 00 12 26
176 00 05 46
25 00 01 24
20 00 14 92
21 00 02 40
16 00 00 50
15 00 04 05
13 00 00 10
14 00 02 36
11 00 10 28
REIRIES 1616 00 11 25
1615 00 04 28
1609 00 20 48
1606 00 02 50
1607 00 04 04
1603 00 00 28
1604 00 00 44
1605 00 00 86
1583 00 06 86
1575 00 00 52
1582 00 00 10
1577 00 12 70
1547 00 06 52




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

1548 00 03 16
1549 00 00 28
1553 00 01 62
1552 00 03 66
1550 00 16 920
1551 00 01 28
631 00 00 42
629 00 00 36
610/2290 00 00 20
eTrerTrorer 87 00 15 24
88 00 04 38
83 00 01 72
NCED 1347/2528 00 03 50
1347 00 03 26
1257 00 08 72
1255 00 07 70
1254 00 01 72
1264 00 03 64
1262 00 00 12
1267 00 17 62
1266 00 00 30
1234 00 24 70
1272 00 05 12
1273 00 03 74
1212/2477 00 04 10
1274 00 01 22
1275 00 03 80
1213 00 05 30
1212 00 02 42
1214 00 02 86
1211 00 03 10
1210 00 10 45
1207 00 02 00
271 00 02 96
270 00 05 86
272 00 00 10
269 00 01 06
262 00 03 98
263 00 07 10
258 00 03 62
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265 00 00 52
264 00 03 02
202 00 01 38
184 00 02 58
190 00 14 22
189 00 00 70
193 00 00 96
171 00 02 90
172 00 05 02
178 00 00 10
174 00 03 06
173 00 04 66

[T, &, &T-11025(11)/241/2017-3r=m2-1/5-17681]
T FHIY, FaT qi=T

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 27th October, 2017

S.0. 4122(E).—Whereas it appears to the Central Government that it is necessary in the public interest that a
pipeline should be laid by the Indian Oil Corporation Limited in Dist. Birbhum in the State of West Bengal for
‘Augmentation of Paradip-Haldia-Durgapur LPG pipeline and its extension upto Patna and Muzaffarpur’ for the
transportation of LPG Product;

And, whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is necessary
to acquire the right of user in the land under which the said pipeline is proposed to be laid, and which is described in the
Schedule annexed to this notification;

Now, therefore, in exercise of the powers conferred by sub-section (1) of section 3 of the Petroleum and Minerals
Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby declares its
intention to acquire the right of user therein;

Any person interested in the land described in the said Schedule may, within twenty one days from the date on
which the copies of the notification issued under sub-section (1) of Section 3 of the said Act, as published in the Gazette
of India are made available to the general public, object in writing to the acquisition of the right of user therein for laying
of the pipeline under the land to Shri Biswanath Samajder, Competent Authority, Indian Oil Corporation Limited.
(Pipelines Division), P.O, Duillya, Andul - Mouri, Mourigram, Howrah, 711-302 (West Bengal)

SCHEDULE
Tehsil : DUBRAJPUR District : BIRBHUM State : WEST BENGAL
Name of the Village Plot No. Area
Hectare Are Sq.mtr.
1 2 3 4 5
Chitgaon 425 00 02 20
424 00 02 90
208/463 00 16 98
405/462 00 00 70
405/461 00 09 02
405 00 08 06
404 00 00 10
363 00 11 86
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364 00 00 64
365 00 05 38
362 00 02 46
366 00 02 68
367 00 07 30
368 00 02 56
355 00 01 92
369 00 01 00
354 00 06 26
353 00 02 82
351 00 00 52
352 00 01 40
340/444 00 00 20
340 00 11 22
344 00 03 44
341 00 03 22
335 00 03 98
334 00 05 95
270 00 02 45
333 00 01 52
256 00 00 70
330 00 00 45
332 00 06 90
260 00 00 16
307 00 03 96
289 00 01 80
288 00 00 42
290 00 04 22
287 00 01 48
282 00 07 34
292 00 01 90
293 00 04 48
294 00 03 20
296 00 01 64
Dakshin Madanpur 1465 00 00 28
1334 00 16 86
1327 00 03 76
1332 00 00 10
1335 00 09 42
1331 00 04 92
1336 00 09 98
1232/1415 00 01 45
1222 00 05 86
1223 00 02 68
1220 00 05 65
1225 00 03 05
1219 00 01 74
1097 00 05 08
1213 00 00 10
1106 00 04 92
1107 00 01 56
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1105 00 01 78
1099 00 03 85
1100 00 02 85
1094 00 02 06
1093 00 04 2
1091 00 04 66
1087 00 00 75
1088 00 02 08
1089 00 01 46
1086 00 01 38
1085 00 02 65
1084 00 02 2

1090/1484 00 03 94
1083 00 00 98
1078 00 03 24
1044 00 08 02
1045 00 04 40
1049 00 03 10
999 00 05 62
998 00 05 55
1001 00 00 14
1002 00 02 72
997 00 02 66
960 00 15 68

918/1468 00 07 92
917 00 10 66

815/1474 00 15 34
815 00 09 88
817 00 04 26
816 00 06 68
818 00 06 28
863 00 02 28
819 00 03 58
820 00 03 48
821 00 00 60
822 00 03 32
824 00 01 30
823 00 08 08
350 00 02 85
349 00 04 10
346 00 03 58
347 00 02 32
331 00 02 54
330 00 03 18
321 00 02 34
329 00 04 98
323 00 00 62
326 00 01 20
327 00 04 30
328 00 04 56
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Tehsil : DUBRAJPUR District : BIRBHUM State : WEST BENGAL
. Area
Name of the Village Plot No.
Hectare Are Sq.mtr.
1 2 3 4 5
Paigara 1037 00 05 36
1039 00 03 56
1039/1145 00 03 26
1040 00 02 55
1041 00 05 54
1044 00 04 06
1045 00 11 60
1047 00 04 56
1048 00 03 84
1029 00 04 20
1028 00 03 22
1018 00 04 16
1017 00 02 42
1016 00 03 28
1014 00 06 82
1015 00 10 72
921 00 00 72
920 00 06 78
922 00 01 30
910 00 00 92
901 00 03 24
902 00 03 44
900 00 01 92
899 00 04 85
898 00 02 16
895 00 03 52
894 00 03 58
893 00 03 12
886/1170 00 01 68
Purshunda 2073 00 10 40
2074 00 02 78
2072 00 08 30
2031 00 13 88
1629 00 02 12
1318 00 00 56
1317/2103 00 00 10
1319 00 05 96
1320 00 02 20
1378 00 09 38
1377 00 02 30
1384 00 00 10
1385 00 07 64
1386 00 02 22
1399 00 04 90
1398 00 08 75
1397 00 08 74
1188 00 03 98




[ 9 H-@vg 3(ii)]

AR <pT TSTAA ¢ SHTERIT

23

1189 00 06 85
1187 00 06 40
1186 00 03 92
1185 00 02 00
1183 00 01 94
1184 00 03 68
1181 00 00 26
1180 00 05 62
1179 00 01 26
1178 00 03 52
1175 00 00 60
1150 00 02 12
1147 00 00 15
1148 00 04 62
1149 00 02 92
1141 00 01 38
1142 00 02 00
1143 00 00 2
1140 00 01 76
894 00 01 85
893 00 04 s8
892 00 03 06
891 00 00 38
873 00 04 12
872 00 00 75
871 00 05 68
874 00 02 36
863 00 05 35
864 00 02 90
865 00 02 60
835 00 04 62
834 00 03 00
833 00 02 26
832 00 01 56
830/2153 00 00 44
837 00 02 06
809 00 10 48
782 00 11 18
785 00 03 90
786 00 01 80
787 00 02 26
781 00 06 82
7732118 00 01 02
367 00 03 06
366 00 05 54
364 00 01 78
368/2089 00 00 10
363 00 03 02
362 00 03 38
361 00 01 68
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Rayhosenpur 128 00 00 82
366 00 00 38
131 00 06 60
132 00 03 98
133 00 02 12
134 00 07 40
135 00 00 10
136 00 03 34
137 00 03 34
129 00 04 18
145 00 18 56
147 00 00 90
148 00 04 10
149 00 11 88
151 00 03 40
152 00 06 78

152/439 00 01 58
159 00 01 42
162 00 02 24
163 00 02 60
164 00 02 12
165 00 03 74
37 00 07 42
37/434 00 02 36
45 00 05 34
44 00 03 52
46 00 05 20
43 00 00 12
47 00 04 98
48 00 00 60
50 00 01 38
36/433 00 00 54
49 00 05 22
35 00 04 56
33 00 15 34
31 00 00 48
60 00 00 66
30 00 00 10
23 00 04 88
23/431 00 00 85
22 00 02 60
25 00 00 40
24 00 02 22
9 00 00 18

10 00 01 55
11 00 00 15
Barakuri 2837 00 10 50
2554 00 24 42
2488 00 02 34
2487 00 07 78
2490 00 01 00
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2508 00 00 72
2492 00 09 87
2507 00 00 62
2506 00 03 21
2501 00 04 10
2502 00 00 64
2504 00 05 54
2503 00 00 82
2500 00 03 48
3841/3858 00 01 30
3836 00 07 50
3836/3944 00 03 80
3821 00 19 34
3822 00 06 02
3818 00 12 92
3820 00 01 92
3819/3943 00 05 08
3819 00 01 26
3807 00 00 42
981 00 11 52
980 00 09 96
979 00 03 75
968/3870 00 06 00
978/3871 00 05 48
974 00 01 28
972 00 05 28
970 00 05 48
971 00 07 72
959 00 02 95
491 00 37 40
496 00 08 50
498 00 31 95
958 00 00 94
716 00 11 35
691 00 00 28
692 00 00 62
699 00 02 80
697 00 02 85
696 00 00 10
698 00 07 46
664 00 19 60
665 00 07 26
643 00 04 64
645 00 03 08
646 00 02 96
647 00 01 80
648 00 01 40
662 00 04 64
652 00 00 58
653 00 11 14
657 00 01 60
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621 00 10 70
589 00 01 78
587 00 02 38
586 00 00 92
585 00 03 85
584 00 02 20
583 00 03 64
582 00 05 95
581 00 02 16
593 00 02 08
580 00 03 90
579 00 00 36
577 00 03 55
576 00 03 76
575 00 02 80
Bagashola 1640/4563 00 05 64
1641/1714 00 00 20
1640 00 09 12
1639/4561 00 03 48
1639 00 01 70
1638 00 00 64
1637 00 02 74
1506 00 07 06
1507 00 01 22
1505 00 07 50
1495 00 00 32
1494 00 07 06
1493 00 00 10
1483 00 03 30
1482 00 02 66
1481 00 03 56
1480 00 02 26
1479 00 02 38
1478 00 03 16
1477 00 03 42
1476 00 03 74
1475 00 02 44
1474 00 06 72
1467 00 03 56
1468 00 10 66
1470 00 06 45
1393 00 02 86
1394 00 05 78
1395 00 00 20
1396 00 02 00
1398 00 03 44
1397 00 08 10
1142/4378 00 13 22
1132 00 00 36
1140 00 00 10
1141 00 03 96
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1124 00 03 70
1142/4379 00 02 96
1149 00 04 28
1150 00 05 06
1153 00 00 92
1118 00 03 36
1152 00 02 10
1096 00 05 04
1117 00 01 00
1105/1720 00 06 86
1106 00 01 70
1105 00 05 30
1104 00 00 28
1103 00 00 50
1097 00 03 44
1717 00 01 90
647 00 02 56
652 00 00 88
644 00 00 60
653 00 18 40
655 00 03 04
643 00 09 18
656/4302 00 01 44
656/4301 00 00 26
656 00 04 78
642 00 01 38
641 00 04 74
345 00 06 14
344 00 06 06
313 00 01 32
310/4265 00 04 70
311/4266 00 00 46
310 00 13 22
318 00 00 30
308 00 01 20
306 00 13 96
224 00 00 48
321 00 02 26
223 00 01 42

93 00 08 74

94 00 09 94

86 00 07 70

97 00 02 04

98 00 13 50

81 00 04 20

80 00 05 64

79 00 02 10

75 00 05 36

74 00 06 38
73/350 00 01 04
73 00 00 65
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72 00 00 60
68 00 01 92
69 00 03 72
71 00 00 12
70 00 05 12
50 00 19 02
43 00 03 12
47 00 05 12
46 00 04 30
50/4217 00 04 02
44 00 05 44
38/360 00 04 02
38 00 04 48
54/4218 00 07 68
55 00 01 22
3064/3680 00 02 14
3061 00 04 14
3062 00 01 96
3060 00 04 65
3059 00 05 92
3058 00 08 66
3057 00 00 10
3054 00 01 38
3053 00 04 46
3052 00 05 62
3048 00 02 58
3047 00 11 44
3044 00 00 82
3043 00 01 64
2986 00 12 30
3042 00 00 96
3041 00 00 92
2987 00 10 46
3040 00 09 16
3039/4564 00 07 56
Mujrakonda 263 00 02 50
264 00 00 46
260 00 03 50
262 00 06 72
261 00 10 42
244 00 01 28
251 00 01 56
245 00 05 34
248 00 00 92
247 00 03 22
249 00 00 20
246 00 03 52
240 00 00 94
220 00 18 40
180 00 07 56
187 00 00 12
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186 00 00 75
182 00 03 95
181 00 03 98
173 00 06 68
175 00 04 88
174 00 05 52
145 00 06 45
144 00 03 72
29 00 04 86
30 00 03 22
28 00 05 15
27 00 15 56
Perua 694/772 00 05 44
336 00 00 80
468 00 01 58
473 00 20 30
472 00 08 28
471 00 14 40
476 00 00 44
459 00 14 64
458 00 01 68
447 00 01 32
459 00 02 00
450 00 00 40
448 00 04 12
451 00 04 24
452 00 02 94
453 00 03 75
Rupushpur 2522 00 04 92
2523 00 09 62
2516 00 06 82
2500 00 00 45
2499 00 04 58
2501 00 02 32
2497 00 02 02
2498 00 05 60
2494 00 15 74
2493 00 19 62
2478 00 01 26
24717 00 00 68
2474 00 06 08
2473/2559 00 03 78
2473 00 01 50
2472 00 03 40
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2473/2556 00 01 40
2473/2555 00 02 10
Kodalikara 581 00 03 08
580/649 00 00 18
571 00 02 34
579 00 05 25
578 00 02 62
578/657 00 03 90
575 00 00 40
572 00 10 38
571 00 01 68
565 00 02 88
560 00 01 74
564 00 01 28
561 00 04 40
562 00 00 30
554 00 01 08
557 00 02 42
555 00 02 75
556 00 03 56
548 00 03 74
530 00 03 60
531 00 04 64
546 00 08 80
139 00 01 64
544 00 06 68
543 00 05 38
142 00 01 20
143 00 00 75
144 00 03 40
85 00 01 76
145 00 33 42
78 00 00 20
76 00 03 42
43 00 00 20
24 00 12 26
176 00 05 46
25 00 01 24
20 00 14 92

21 00 02 40

16 00 00 50

15 00 04 05

13 00 00 10

14 00 02 36
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11 00 10 28
Chuagar 1616 00 11 25
1615 00 04 28
1609 00 20 48
1606 00 02 50
1607 00 04 04
1603 00 00 28
1604 00 00 44
1605 00 00 86
1583 00 06 86
1575 00 00 52
1582 00 00 10
1577 00 12 70
1547 00 06 52
1548 00 03 16
1549 00 00 28
1553 00 01 62
1552 00 03 66
1550 00 16 90
1551 00 01 28
631 00 00 42
629 00 00 36
610/2290 00 00 20
Dholashimul 87 00 15 24
88 00 04 38

&3 00 01 72
Putka 1347/2528 00 03 50
1347 00 03 26
1257 00 08 72
1255 00 07 70
1254 00 01 72
1264 00 03 64
1262 00 00 12
1267 00 17 62
1266 00 00 30
1234 00 24 70
1272 00 05 12
1273 00 03 74
1212/2477 00 04 10
1274 00 01 22
1275 00 03 80
1213 00 05 30
1212 00 02 42
1214 00 02 86
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1211 00 03 10
1210 00 10 45
1207 00 02 00
271 00 02 96
270 00 05 86
272 00 00 10
269 00 01 06
262 00 03 98
263 00 07 10
258 00 03 62
265 00 00 52
264 00 03 02
202 00 01 38
184 00 02 58
190 00 14 22
189 00 00 70
193 00 00 96
171 00 02 90
172 00 05 02
178 00 00 10
174 00 03 06
173 00 04 66
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